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New Delhi, the 871/{\ April, 1987

. NOTIF ICAT ION
' INCOMEHT&K

No.c;7 ﬁ (F, N¢;393/10/87-IT(B) ¢ In pursuarice ef Sub-clause
(3i1) of clause (44) of Sactien 2 of the Incomg~tax Act, 1961

(43 of 1961), the Central Gevernment hereby autherises the
persens mentioned belew celumn 2, being the Gazetted Officers

of the Central Gevernment, te excrcise the powd&s of Tax Recevery
Officer(s) under the said Act in place of the Tax Recevery
Officers mentiened helew in celumn 3 in supersessien ef the
Netificatien(s) mentiened belew in column 4 e |

51, Name ef the persens Name of Tax Recevery Old Netificatien
Ne, te be autherised te Officer(s) 1nvplacﬁ Ne. and-date te
' exercise pewers of of whem -the persensi be partially

Tax Recevery Officer(s) mentiened in celumn wmedified.

2 te bhe autherised,
T &3] (3L ' - (i)
1, 5/Shri V.A, Bengale S/Shti 8.6, Pathak | 6229 (F. Ne.398/11/
- ss-xr(a) dated
2. ®  M.e Lendhe "  M.L. Pradhad] 21,5.1985,
2. This Netificatien shell ceme ints ferce With immediate

effect and in se far as persens mentiened in cellumn 2 frem the
date(s) they take ever charge{s) as Tax Receverly Officers,

Sl

{ B.E. m exande: J

Under Secretary te- the Ut::fﬁfgﬁi_!i_jn‘ia——m—-

)

Te

Ihi Managery
Gevernment ef India Press,
gayapuri,

: ({:.ntda ceo 2/"



Cepy foerwarded té i

14
24

3.
4,
54
64}

Te
8.

Se

10,
11,

12,

-2 2 3im

A1) Directers of Inspectienm inciuding

(D@MS)’ N.w'Dﬁlhio

The Directer, Natienal Academy of Pirect Taxesy

FPest Bex Ne.40, Nagpur,.

The Comptrelletr & Auditer Genaral of i
(50 cepies).

The Acceuntant General, Gevernmsnt of
Bembay.

The Chief Secretary, Gevernment ef Mal
Bembaye.

néiz, New Delhi

Mahafashﬁra;

irQShtfﬂf

The Jeint Sectetary & Ledal Advisexr, ﬁinxstry of Law,

Shastri Bhavan, New Delhi,

The Cemmissiener of Inceme~tax, Puaef
I.A.C,, Inspection Pivisien(CBDT), May
New Dalhi,

8.5.p.(Legal), 4th Flesr, Super Bazar
Cennaught Cirecus, New Pelhi,

rur Bhavan,

Building,

DI(RS&PR), 6th Fleer, Mayutr Bhavan, New Delhk.

Bulletin Sectien, PI(PLP) 2nd Fleer,

I.P. Estate,’ New Pelhi, -
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1. The Cenmmissiener » In“me-taﬁ g‘, with reference te
his letter Ne. Pn /rnq/zgnﬁwsv 2307 dated 26.2.1987.

2+' Birecter of Insp-cthn{nsaﬁn), 6th leox, Hayurf Bhavan,
Net Delhi.

3¢ TICC Sectien(CBOT), New Delhi.

44 Bullstin Sectien, BI(RSLPR), 2nd Flobr;fﬁanﬁ Bhavan,
1.B, Esta%e' M‘W BOlhil . ; . :
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